
HIGH COURT OF 
'AMMU 

AND KASHMIR A'T SRINAGAR

Mrs. Slndhu Krtshnakumar,
Deputy Registrar-cum-princiDal private
Hon'ble Mr.lustice Swalanter t<umar.
Chairperson,
Natlonal Green Trit unal,'
FarldkoL House, CoperniaL,s ryaro.
New Delhl 110 001.

Secrretary to,

::-

CourL

District

3) Prlnclpal Disurct & Sessions Juctge, Jammu/Srioagar,

g) shJi_Mohammad Ashrar Mn k, trresident, Dtstrtct consumerForum, Srinagar.

Subject:- D,O.Letter of lton,ble lvlr.JusLice SwatanterKumar, Chatrpersor, National Green .t.iUrnii- 
ru"*Delhl.

Madam, :

In reference to the subject cited above, I am directed
to lnform you that Hon.ble The Chief Justice has been pleased to
nomlnate Shd Mohammad Ashraf !talik, president, District
Consumer Fotum, Srinagar and St.ri yahayn Firdous Ahanger,
Railway Magistrate, Jammu to attend the International
Conference at New Delllt, schedulecl tobehekjon 3.dand4rh
November,2017.
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....,f0r informaUon ol His Lordhsip.


